THE CONSTITUTION (SCHEDULED TRIBES) ORDER
(AMENDMENT) ACT 2008 :

No. 14 opzoos |
' [lstAprzl 2008.]

- An Act further to amend the Constrtutron (Scheduled Trrbes) Order 1950 to

modrfy the list of Scheduled Tribes in the State ofArunachal Pradesh.
A BE it enacted by Parl1ament in.the Fifty- nmth Year of the Republrc of India as

o follows:—

. Short ﬁtle.

Amendment’
of Part XVIII
of -

Constrtutron N
(Scheduled
Tribes) Order, -

1950.

namely —
- "4, Nyishi".

. %

1. ) Thls Act may be called the Constrtutlon (Scheduled Trlbes) Order (Amendment)'
- Act, 2008. »

2. In the Schedule to the Constrtutron (Scheduled Tr1bes) Order 1950, in ParT XVIII»
relating to-the State of Arunachal Pradesh for entry 4,the followmg entry shall be substltuted :

C.0. 22.



